
Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri  Subhasish Sharma Roy,                                                                                

District and Sessions Judge, Agartala
819 322 1141

2

Addl.District & Sessions Judge., (Court No. 2), Agartala (Vacant)

Charge remains with Sri Purandar Prasad Paul, Addl.District & 

Sessions Judge, Agartala

738 408 1146

3
Sri Purandar Prasad Paul,                                                                                              

Addl.District & Sessions Judge,(Court No. 3),Agartala(EXCL. POCSO)
0 81 81

4
Sri Soumyo Bikash Das,                                                                                                                   

Addl.District & Sessions Judge, (Court No. 4), Agartala
625 382 1007

5
Sri Sunil Kumar Singh,                                                                                        

Addl.District & Sessions Judge, (Court No. 5), Agartala(FTSC)
261 326 587

6
Smt. Sharmistha Mukherjee, 

Special Judge (CBI) Court, Agartala.
0 21 21

7
Sri Ramdas Chattopadhyay,                                                                                                                

Judge, Family Court, Agartala
561 445 1006

8
Sri Uttam Hrishi Das,

Addl.Judge, Family Court, Agartala.
504 471 975

9
Smt. Tanusree Debnath,                                                                                              

Civil Judge (Sr. Div) & Asstt. Sessions Judge, (Court No.1), Agartala
700 46 746

10
Smt. Anindita Deb Ray,                                                                                           

Civil Judge (Sr. Div) & Asstt. Sessions Judge, (Court No.2), Agartala
846 43 889

11
Sri Saikat Das,                                                                                                                

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Agartala
275 1337 1612

12
Sri Raja Gupta,                                                                                        

Addl.Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Agartala 
86 1657 1743

13

Civil Judge (Jr. Div)-cum-JM., First Class, (Court No. 1), Agartala 

(Vacant), Charge remains with Smt. Debjani Majumder, Civil 

Judge(Jr.Div.)-cum-JM., First Class,  Agartala.
252 763 1015

14
Smt. Debjani Majumder,  

Civil Judge (Jr.Div.)-cum-JM., First Class, Court No.2, Agartala. 148 908 1056

15
Sri Abhijit Adhikari,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 1), Agartala 
48 1017 1065

16
Smt. Swastika Das,                                                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 2), Agartala 
26 950 976

17
Smt. Archana Reang,

JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 3), Agartala 51 1084 1135

18
Sri Bikash Debbarma,

JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala 
27 1132 1159

19
Md. Farhad Islam,                                                                                                                         

JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala(FTC)
49 969 1018

20
Smt. Baishali Choudhury,                                                                                                          

JM., First Class-cum-Civil Judge (Jr. Div), (Court No.6), Agartala(FTC) 
38 1006 1044

6054 13368 19422

SI. No. Name of the Station Civil Criminal Total
1 Agartala 4989 12452 17441

4989 12452 17441
2 Family Court, Agartala 561 445 1006

3 Addl. Judge, Family Court, Agartala 504 471 975

1065 916 1981

6054 13368 19422

Total

Grand Total

West Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2024 

Court- wise pendency of Cases as on 30.04.2024 

Total

Station-wise pendency of Cases as on 30.04.2024 

Total



SI. 

No.
Name and Desigantion of the Officer Civil Criminal Total

1
Sri Ashutosh Pandey,                                                                                                              

District and Sessions Judge, Udaipur
187 180 367

2
Sri Manabendra Debbarma,                                                                                  

Addl. District and Sessions Judge, Udaipur
186 132 318

3
Sri  Subhra Nath,                                                                                                        

Judge, Family Court, Udaipur
156 242 398

4
Sri Motom Debbarma,                                                                                                                               

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Udaipur 
335 77 412

5
Smt. Debaleena Kilikdar,                                                                                                  

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Udaipur
116 628 744

6

Civil Judge(Jr. Div)-cum- JM., First Class, Udaipur (Vacant) 

Charge remains with Smti. Mohana Deb, JM, First Class-cum-

Civil(Jr.Div.), Udaipur
42 422 464

7
Smt Mohana Deb, 

JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur
9 723 732

8

Smt Dipannita Ganguly,                                                                                                                                                            

JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  

Udaipur

13 751 764

9
Sri Ayan Choudhury,                                                                                                        

SDJM-cum-Civil Judge (Jr. Div), Amarpur
15 422 437

10
Smt. Debanjana Bhattacharjee,                                                                                                           

Civil Judge (Jr. Div) -cum-JM., First Class, Amarpur 
4 405 409

1063 3982 5045

SI. No. Name of the Station Civil Criminal Total

1 Udaipur 888 2913 3801

2 Amarpur 19 827 846

907 3740 4647

3 Family Court, Udaipur 156 242 398

1063 3982 5045

Station-wise pendency of Cases as on 30.04.2024 

Total

Grand Total

Gomati  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2024 

Court- wise pendency of Cases as on 30.04.2024 

Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Sankar Lal Dutta,

District & Sessions Judge, Belonia
264 221 485

2
Sri Dharmendu Das                                                                                                                                      

Addl.District & Sessions Judge, Belonia 120 21 141

3

Judge, Family Court, Belonia, (Vacant),

Charge remains with Sri Sankar Lal Dutta, 

Addl. District & Sessions Judge, Belonia
203 114 317

4
Sri Sushanta Debbarma,                                                                                                             

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Belonia
115 31 146

5
Sri Dulal Kanti Sukla Das,                                                                                                                      

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Belonia 39 910 949

6
Sri Aritra Das,                                                                                                         

Civil Judge (Jr. Div)-cum-JM., First Class, Belonia 136 443 579

7
Smt. Chirasmita Chakraborty,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia 36 395 431

8
Sri Tapan Debbarma,   

Addl.District & Sessions Judge, Sabroom  35 56 91

9

SDJM-cum-Civil Judge (Jr. Div), Sabroom (Vacant),

Charge remains with Sri NR Rakesh Das, Civil Judge (Jr. Div)-cum-

JM., First Class, Sabroom
13 389 402

10
Sri N R Rakesh Das,                                                                                                       

Civil Judge (Jr. Div)-cum-JM., First  Class, Sabroom 45 368 413

1006 2948 3954

SI. No. Name of the Station Civil Criminal Total

1 Belonia 710 2021 2731

2 Sabroom 93 813 906

803 2834 3637

3 Family Court, Belonia 203 114 317

1006 2948 3954

Total

Station-wise pendency of Cases as on 30.04.2024 

 Total

 Grand Total

South Tripura  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2024 

Court- wise pendency of Cases as on 30.04.2024 



SI. No. Name and Designation of the Officer Civil Criminal Total

1
Smt. Sudipta Choudhury,                                                                                                       

District and Sessions Judge, Kailashahar 142 176 318

2
Sri Amrendra Kumar Singh,                                                                                         

Additional District and Sessions Judge, Kailashahar(FTSC)
6 65 71

3
Sri Gobinda Das,                                                                                                                                       

Judge, Family Court, Kailashahar                                                                                                          150 354 504

4
Smt. Ishika Dan,                                                                                                  

Civil Judge(Sr. Div) & Assistant Sessions Judge, Kailashahar
265 13 278

5
Smt. Deepa Bhattacharyya,                                                                                                                                          

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Kailashahar 122 955 1077

6
Smt. Papri Debbarma,                                                                                                      

Civil Judge (Jr. Div)-cum- JM First Class, Kailashahar 200 340 540

7
Smt. Susmita Das,                                                                                                                                                                

JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No.1) 71 601 672

8

JM, First Class-cum-Civil Judge(Jr. Div.), (Court No.2),Kailashahar  

(Vacant),  Charge remains with Smt. Susmita Das, JM., First Class-

cum-CJ (Jr.Div), Kailashahar
51 409 460

1007 2913 3920

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 857 2559 3416

857 2559 3416
2 Family Court , Kailashahar 150 354 504

1007 2913 3920

Court- wise pendency of Cases as on 30.04.2024 

Total
Station-wise pendency of Cases as on 30.04.2024 

Total

Grand Total

Unakoti  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2024 



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Angshuman Debbarma,                                                                                                

District and Sessions Judge, Dharmanagar
296 266 562

2
Sri Mridul Chakraborty,                                                                                                                                                                      

Additional District & Sessions Judge, Dharmanagar                                                                                          
170 320 490

3
Judge, Family Court, Dharmanagar (Vacant)                                                                                                                          

Charge remains with Sri Mridul Chakraborty
200 118 318

4
Sri  Shaurav Saha,                                                                                                                    

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Dharmanagar
232 14 246

5
Sri Saamyajyoti Debnath,                                                                                                                       

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div.), Dharmanagar
129 676 805

6
Smt. Aparajita Singha,                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Dharmanagar 
208 708 916

7
Smt. Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
74 679 753

8
Sri Piyush Priyadershi,                                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Kanchanpur 
0 418 418

9
Sri Sumir Bag,                                                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Kanchanpur  
6 447 453

1315 3646 4961

SI. No. Name of the Station Civil Criminal Total

1 Dharmanagar 1109 2663 3772
2 Kanchanpur 6 865 871

1115 3528 4643
3 Family Court, Dharmanagar 200 118 318

1315 3646 4961

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2024 

Court- wise pendency of Cases as on 30.04.2024 

Total
Station-wise pendency of Cases as on 30.04.2024 

Total

Grand Total

North Tripura  District



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Prakash Kumar,                                                                                               

District & Sessions Judge, Sonamura 
228 529 757

2
Sri Yoginder Pal,                                                                                       

Judge, Family Court, Sonamura
73 126 199

3
Sri Subhadeep Saha,                                                                                               

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Sonamura
226 572 798

4
Sri Kaushik Bhattacharjee,                                                                                                           

Civil Judge (Jr. Div)-cum- JM., First Class, Sonamura
65 574 639

5
Smt. Madhumita Pal,                                                                                                                      

JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                   
28 524 552

6
Sri Debashis Kar,                                                                                  

Additional District & Sessions Judge, Bishalgarh 
186 298 484

7
Sri Gaurav Kumar Shahi,                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
42 1650 1692

8
Sri Ali Haydar Khan,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Bishalgarh
104 1373 1477

952 5646 6598

SI. No. Name of the Station Civil Criminal Total

1 Sonamura 547 2199 2746

2 Bishalgarh 332 3321 3653

879 5520 6399
3 Family Court , Sonamura 73 126 199

952 5646 6598Grand Total

Sepahijala  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2024 

Court- wise pendency of Cases as on 30.04.2024 

Total

Station-wise pendency of Cases as on 30.04.2024 

Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Smt. Sankari Das,                                                                                                                     

District and Sessions Judge, Khowai,                                                                                                  
100 233 333

2
Sri Rajib Bhattacharjee,                                                                                                      

Addl.District & Sessions Judge, Khowai
102 147 249

3
Sri Veda Pratim Debbarma,                                                                                      

Judge, Family Court, Khowai 
65 83 148

4
Sri Ramanuj Bhattacharjee,                                                                                                           

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Khowai
111 38 149

5
Smt. Nandita Bhattacharyya,                                                                                         

Chief Judicial Magistrate-cum-Civil Judge (Sr.Div), Khowai
39 1326 1365

6
Smt. Reena Debbarma,                                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Khowai 
50 1306 1356

7
Smt. Purabi Jamatia,                                                                                                

JM., First Class-cum-Civil Judge (Jr. Div), Khowai
23 1285 1308

490 4418 4908

Sl. No. Name of the Station Civil Criminal Total

1 Khowai 425 4335 4760

425 4335 4760
2 Judge, Family Court, Khowai 65 83 148

490 4418 4908

Total

Grand Total

Khowai  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2024 

Court- wise pendency of Cases as on 30.04.2024 

Total

Station-wise pendency of Cases as on 30.04.2024 



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Gautam Sarkar,                                                                                      

District and Sessions Judge,  Ambassa 
66 165 231

2
Sri Anshuman Chowdhury                                                                                               

Additional District and Sessions Judge,  Ambassa 
47 77 124

3
Sri Arindam Paul,                                                                                                       

Judge, Family Court, Ambassa,
13 25 38

4
Sri Rahul Roy,                                                                                                                 

Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa 
37 2 39

5
Sri Satyajit Das,                                                                                                                       

Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Ambassa
39 210 249

6
Smt. Ranjabati Roy,                                                                                             

Civil Judge(Jr. Div)-cum- JM., First Class, Ambassa
5 244 249

7 Sri Surya Deo Singh,                                                                                               

Additional District & Sessions Judge, Kamalpur 77 144 221

8 Smt. Madhumita Biswas,                                                                                                              

SDJM-cum-Civil Judge (Jr. Div) Kamalpur 13 690 703

9 Civil Judge(Jr.Div)-cum-JM., First Class, Kamalpur (Vacant)

Charge remains with Smt. Madhumita Biswas, SDJM-cum-CJ 

(Jr.Div), Kamalpur                                                                                      
77 368 445

10 Sri Avinash Jamatia,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
15 466 481

11 Sri Amlan Mukherjee,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
19 306 325

12 Sri Thomas Lalditsaka Darlong,                                                                                                                 

SDJM-cum-Civil Judge (Jr. Div)., Gonda Twisa
2 67 69

13 Sri Sushobhan Das,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M., First Class., Gonda Twisa
5 71 76

415 2835 3250

SI. No. Name of the Station Civil Criminal Total

1 Ambassa 194 698 892

2 Kamalpur 167 1202 1369
3 Longtharai Valley 34 772 806
4 Gonda Twisa 7 138 145

402 2810 3212
5 Family Court, Ambassa 13 25 38

415 2835 3250

Station-wise pendency of Cases as on 30.04.2024 

Total

Grand Total

Dhalai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2024 

Court- wise pendency of Cases as on 30.04.2024 

Total



Sl. 

No.
Name of the District (s) Civil Criminal Total

1 West Tripura  District, Agartala 6054 13368 19422

2 Gomati District, Udaipur 1063 3982 5045

3 South Tripura  District, Belonia 1006 2948 3954

4 Unakoti Judicial District, Kailashahar 1007 2913 3920

5 North Tripura  District, Dharmanagar 1315 3646 4961

6 Sepahijala District, Sonamura 952 5646 6598

7 Khowai  District, Khowai 490 4418 4908

8 Dhalai  District, Ambassa 415 2835 3250

12302 39756 52058

District-wise pendency of Civil and Criminal Cases as on 30.04.2024 

Total


